ACT No. XVITor 1919,

[PasseD BY THE INDIAN LEGISLATIVE Cbuﬁcn:.]

,(;Rec‘eived fﬁe assent of the Gopeo'noo- General on the 17151; -
September, 1919.) , R o

An Act further to amend the Land Acquisi-
. _ ‘tion Act, 1894 : T
L [TEEREAS it is expedient fui"éher‘ to amend the

Tof 1894, - Land Acquisition Aect, 1894; It is hereby

. ‘enacted as follows :— |

. - 1. This Act may be called thé Land Acquisition Shorttitle.
- (Amendment) Aect, 1919. - o ' L
: 2. To clause (e) of section 8 of the Land Acquisi~Amendment
Tol1894  tion Aoct, 1894, the following shall be added,Siectiond
: mnamely :—“and includes a society registered under o
XXIof 1860. the Societies Registration Act, 1860, artd a registered ;o
~ society within = the meaning of the Co-operative -
Imof 1912, Societies Aet, 1912.” : o o ‘
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